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1 EIEE] TeATaT TR 271 0.4343
2 EIEE] ECEICES TR 131 0.1823
3 EICEl TR Tt 133/1 0.0125
4 AT YeATaR AT 134 0.2096
5 EIEE] ECEICES TR 141 0.0152
6 AT ECEICES T 138 0.1784
7 EIEE TeATaE TR 158 0.1419
8 EIEE T TFIT 159/1 0.0519
9 EICEl TEATAR Tt 159/2 0.0560
10 EIEE TeATaE TR 159/3 0.0477
11 EIEE T TFIT 159/4 0.0586
12 EIEE TEATaR EIER 156 0.3240
13 AT ECEIEES T 155 0.0115
14 EIEE] ECEICES TR 170 0.2179
15 EICE ECEIEES AT 168 0.2338
16 EIEE] AT TR 169 0.0980
17 EIEE] ECEICES TR 174 0.0395
18 EIEE TEATaR EIER 248 0.2648
19 EIEE TEATaR EIER 250 0.1149
20 EIEE TeATas TR 251 0.1095
21 AT ECEICES ELERL 252 0.0283
22 EIEE] TeATaRE EIER 253 0.0398
23 EIEE TeATas TR 254 0.0504
24 EICE ECEIEL] T 256 0.0542
25 EIEE] TEdATaR EIER 288/4 0.1537
26 EIEE TeATas TR 288/3 0.0818
27 EIEE] TEdATaR T 289/1 0.0384
28 AT ECEICES AT 289/2 0.0326
29 EIEE TeATas TR 258/4 0.0207
30 EIEE AR TR 258/3 0.0068
31 EIEE] TeATas TR 287 0.1332
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Schedule

HILT =T TSI AT

wE | Sawrawm | gghiw s am TTH T ATH GO T THATAT &R gFAT §
32 EICE ECEIELS T 263/1 0.1106
33 EIEE] ECEICES EIER] 263/2 0.1086
34 AT ECEIEES Tt 263/3 0.1032
35 EICE ECEIELS T 263/4 0.0921
36 EIEE] ECEICES EIER] 263/5 0.0999
37 AT EATAR vt 263/6 0.0734
38 EICE ECEIELS T 265 0.0628
39 EIEE] ECEICES EIER] 266 0.2805
40 AT TEATAR T 272 0.3225
41 EIEE] ECCICES AT 269/2/5 0.0095

[£.&1 % ®TET 5 ( E 514544-119))

IS FHTE, T Atsg=ar Faor-1vV

MINISTRY OF RAILWAYS

[Western Railway (Construction Organisation)]
NOTIFICATION
Mumbai, the 14th July, 2025
(Corrigendum)

G.S.R. 469(E).—In exercise of the powers conferred by sub-section(i) of section 20A of the Railways Act,
1989(24 of 1989) (here in after referred in as the said Act), the Central Government after being satisfied that for the
public purpose, this land of Village- Bankiya Tehsil-Petlawad District- Jhabua, the brief description of which has
given in the schedule annexed here to, is required for execution of Special Railway Project for Indore- Dahod new BG
railway line in Dhar district of Madhya Pradesh state. Declares its intention to acquire such land in the State of
Madhya Pradesh, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for a foresaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer &Land
Acquisition Officer, Petlawad District- Jhabua, (M.P.), in writing and shall set out the grounds thereof and the
competent authority shall give the objector an opportunity of being heard, either in person or by legal practitioner and
may, after hearing all such objections and after making such further enquiry, if any as the competent authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be
final.

The Land Plans and other details of the land covered under this notification are available and can be
inspected by the interested person aforesaid Office of the Competent Authority.

SCHEDULE

Brief description, with or without structure, of the land under acquisition that will be affected for the construction of the
new BG line project from Dahod to Indore (through Jhabua, Sardarpur, Dhar and Pithampur) in Jhabua district of

Madhya Pradesh state.
Serial no. Name of District Name of Tehsil Name of Village Khasra Number Area Affected
In Hector
1 Jhabua Petlawad Bankiya 271 0.4343
2 Jhabua Petlawad Bankiya 131 0.1823
3 Jhabua Petlawad Bankiya 133/1 0.0125
4 Jhabua Petlawad Bankiya 134 0.2096
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Serial no. Name of District Name of Tehsil Name of Village Khasra Number Area Affected
5 Jhabua Petlawad Bankiya 141 0.0152
6 Jhabua Petlawad Bankiya 138 0.1784
7 Jhabua Petlawad Bankiya 158 0.1419
8 Jhabua Petlawad Bankiya 159/1 0.0519
9 Jhabua Petlawad Bankiya 159/2 0.0560
10 Jhabua Petlawad Bankiya 159/3 0.0477
11 Jhabua Petlawad Bankiya 159/4 0.0586
12 Jhabua Petlawad Bankiya 156 0.3240
13 Jhabua Petlawad Bankiya 155 0.0115
14 Jhabua Petlawad Bankiya 170 0.2179
15 Jhabua Petlawad Bankiya 168 0.2338
16 Jhabua Petlawad Bankiya 169 0.0980
17 Jhabua Petlawad Bankiya 174 0.0395
18 Jhabua Petlawad Bankiya 248 0.2648
19 Jhabua Petlawad Bankiya 250 0.1149
20 Jhabua Petlawad Bankiya 251 0.1095
21 Jhabua Petlawad Bankiya 252 0.0283
22 Jhabua Petlawad Bankiya 253 0.0398
23 Jhabua Petlawad Bankiya 254 0.0504
24 Jhabua Petlawad Bankiya 256 0.0542
25 Jhabua Petlawad Bankiya 288/4 0.1537
26 Jhabua Petlawad Bankiya 288/3 0.0818
27 Jhabua Petlawad Bankiya 289/1 0.0384
28 Jhabua Petlawad Bankiya 289/2 0.0326
29 Jhabua Petlawad Bankiya 258/4 0.0207
30 Jhabua Petlawad Bankiya 258/3 0.0068
31 Jhabua Petlawad Bankiya 287 0.1332
32 Jhabua Petlawad Bankiya 263/1 0.1106
33 Jhabua Petlawad Bankiya 263/2 0.1086
34 Jhabua Petlawad Bankiya 263/3 0.1032
35 Jhabua Petlawad Bankiya 263/4 0.0921
36 Jhabua Petlawad Bankiya 263/5 0.0999
37 Jhabua Petlawad Bankiya 263/6 0.0734
38 Jhabua Petlawad Bankiya 265 0.0628
39 Jhabua Petlawad Bankiya 266 0.2805
40 Jhabua Petlawad Bankiya 272 0.3225
41 Jhabua Petlawad Bankiya 269/2/5 0.0095

[F. No. E. - Office (E. 514544-119)]

DHEERAJ KUMAR, Chief Engineer Construction-IV
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